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Bird menace at IGIA

*543, SYED SIBTEY RAZI:t

SHR] SATYA PRAKASH
MALAVIYA:

Wil] the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to
state:

(a) whether incidents of birds hit-
ting the Air India aircraft at the
Indira Gandhi Internatjonal Ajrport
are increasing rapidly;

(by if so, the details thereof in
chronological order from lst January
1994 o 18th April, 1994;

(¢) whether such incidents are also
increasing at other air bases of the
country;

(d) if so, the details thereof State
and Uunion Territory-wise, from 1st
Januay_ 1993 to 18th April, 1994;

(e) whether such incidents are
threatening he safety of air pas-
sengers seriously;

(f) whether Government propose
to take sbme measures promptly;
and

(g) if so, the details thereof and
if not the reasomg therefor?

THE MINISTER OF CIVIL
AVIATION AND TOURISM (SHRI
GHULAM NABI AZAD): (a) to (g)
A statement is laid on the Table of
the House.

TTh° questlon was actually asked

on the floor of the House by Syed
Sibtey Razi,

| RAJYA SABHA ]

l

1o Questions 20
Statement
(a) No, Sir.
(b) 13.1.94, Air India B-747 air-

craft after take off from IGI Airport
was hit by a bird causing damage to
No. 1 engine. In the second incident
on 15.4.94, the No. 2 engine of an
Air India aircraft B-747 was damag-
ed after a bird hit.

(¢) The number of bird hits at
airports all over India has decreased
from 189 in 1986 to 128 in 1993,

(d) the requisite information Iis
furnished in the Statement-I (See
below) .

(e) Yes, Sir.

(f) and (g) The following measures
have been taken to reduce the inci-
dence of bird-hits to mircraft in and
around airports: —

(i) Airfield Environment Manage-
ment Committees have been estab-
lished at airports to monitor the
implementatjon of measures to con-
irol zird menace.

(i1) Officials of the Directorate of
General of Civil Aviation (DGCA)
in association with the airport autho-
ritles, airlines and municipal and
health authoritjes perjodically carry
out joint surveys of the areas sur-
rounding major airports to identify
the sources of bird attraction, sug-
gest remedial measures and detect
instances of violation of lawsg and
regulations.

(iii) Prosecution is initated under
Aircraft Rules against persons in-
dulging in deskinning of dead ani-
mals and slaughtering of animals
and disposal of garbage in the open
which attract birds in the vicinity
of the aerodrome.

(iv) Proper disposal of food was-
tes and garbage originating from
flight kitchens and  aircraft inside
the aerodrome is ensured.
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(v) Levelling of airfield operatjo- and pigeon proofing of hangars in-
nal area, removal of wild vegeta- side the serodromes etc. are under-
tion, provision of proper drainage laken.

statement-1

Bir ' hity 1o aircraft at different airports, State and Union Territory-wise. in India from
-1-93 10 12-4-94 are as given below :—-

State/Territory Airport Bird hits

Delhi . . . . . . . . . . 25
Goa . . . . . . . . . . . 2

U.P. . . . . . . . . . . . Lucknow
Varanasi
Bihar . . . . . . . . . Patna

Rancht
Jamshedpu
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Andhra Pradesh . . . . . . . . . Hyderabad
Vijayawada
Vizag
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Tamil Nadu . . . . . . . . . . Madras
Trichy
Madurai
Coimbatorc

Kerala . . . . . . . R . . . Trivandrun
Calicut
Cochin

—
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Karnataka . . . . . . . . . . Bangalore
Mangalore
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QOrissa . . . . . . . . . . Bhubaneswar
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Maharashtra . . . . . . . . . . Bombay
Aurangabad

Nagpur
Nasik
Pune

Gaugarat . . . . . . . . . . . Ahmedabad
Baroda
Bhuj
Rajkot

M.P. . . . . . . . . . . . Bhopal
Khajuraho
Indore
Raipur

Rajasthan . . . . . . . . . . Jaipur
Jodhpur
Udaipur

Jammu & Kashmir . . . . . . . . Srinagar
Jammu

Punjab . . . . . . . . . . . Amritsar
Chandigarh

West Bengal . . . . . . . . . . Calcutta
Bagdogra
Narth-Bast . . . . . . . . . . Guwahati

Dibrugarh
Silchar
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visiting around the airports.

10 Questions 28
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houses.
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and pigeon proofing of hangars.
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The next is  levelling the

Aiil. CHAIRMAN: I think the Mi.
nister has mentioned all these things
in the written answer, (Interrup-
I think the Minister has
these things (In-
He has diven very
adequate answers.

tions) . ..
i Iready answered
Terruptions) . .

SHRI GHULAM NABI AZAD: In
the last par( the hon, Member has
said,

[ 5 MAY 1994 ]

to Questions 30
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SHRI SIKANDER BAKHT: Since
the question of slaughterhouse has
come up, 1 would like to ask the
hon. Minister whether he would like
to approach the Cabinet and not the
Dielhi Governimeng beause it is not
the Delhj Governmen{ alone which
neceds to have a proper sa'ughter-

house, It is an all-India ques-
tion. Will the Minister ap-
proach the Cabinet to find

oug whether they have any scheme
for constructing underground slaugh-
terhouses as there is absolutely no
alternative to the «construction of
underground  slaughterhouseg all
over the country?

SHRI GHULAM NABI AZAD: As
far ag the Civil Aviation and Tourism
Ministry is conecerned, we have offer-
od our services to the Delhi Munici-
pal Corporation. Let them construct
the modern slaughterhouse and we
will bear 50 per cent of the capital
cost of thar organisation. For  the
bhenefit of the hon, Member. ..

SHRI SIKANDER BAKHT: Will
vou npbroach the Cabinet?

SHRI GHULAM NABI AZAD: For
the benefit of the hon. Memher I
would like to say that, meco~ding to
rthe information given by the Munici-
ral Health Officer, MCD the site at
Narels as been given a ‘No Objec
tion Certificate’ by the Dethi Pollu-
tion Contrel Beard and, acco~ding to
the MCD, it was proposed. ..

SHRI SIKANDER BAKHT: He is
restricting my question to Delj alone,
Would you like to approach te Cabi-
net for a scheme to have underground
<laughterhouses throughout the cow”
try?  (Interruptions) . .
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Will you approach the Central Gov-
ernment (Interruptions),

[RAJYA SABHA ]

SHRI GHULAM NABI AZAD: It is -

ultimately the Delhi Adminjstration
who will have to do it. We are go-
ing to the exten; of providing 50 per
cent of the total money for the capi-
tal, 1‘3
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To that extent we are offering our

services. Otherwise, we are not in-
volved in it.

SHRI SIKANDER BAKHT: What
should we do? (Interruptions). Sir,
would the Minister approah the
Central Government for having under-
ground slaghterhouses all over the
country?  (Interruptions) .

THE PRIME MINISTER (SHRI P.

V. NARASIMHA RAO): Sir, I would

like to submit that whenever the Cijvil

[ JTransliteration in Arabic Script.

to Questions 32

Aviation authorities feel, whereever
in India, that there is g pessibility of
a bird hit because of the presence of
a slaughterhouse in the vicinity of
their airport naturally they will take
it up with the Central Government.
This can be done. We can generally
ask the State Governmenis to have
underground slaughterhouses. But if
it is general in which they are not
concerned at all... (Interruptions) .
Let me answer. T am prepared to res-
pond to your request. Please write to
me and I will cetainly repongd to it.
Please don't ask to the wrong Minis-

ter because he js only concerned with
Civil Aviation.

=Rdl werwiar  gisa ;. ganfy
wdrEm, A7 W 9gd 8 wifeer &
Hafaq & #iC geW ¥ W ) 9
A #7 uF  wfaar @y O, Sy oo
ot agrd SRy g—

L, SAY, ST, AT, JI{ 9T

T @Y TG,
8 TEEEr v ogwy ¥,
firg, #13 . arsr

59 TA A o qgd § o WS
gt A gay § 7 S wa ¥
g FzaT & fF W, #9, TS ik
firg ¥ 991 ¥ ¥ SglS & FQ
w® & ! uw wafer #v weage
gy wrad 2§ #
qEdE wer off & & owar ag @R
faarm oferl o § g Y E A
ifem ey & fRuam
I q@ ¥ THqY § WX
W ¥ g w1 qE



33 CUral Answers

ST wafedr & § se A waar
g 1w W a?rg'(mfr(a-ufrfr
W w5 e s g s
TP ITC T Hvlﬁﬁl

'MR. CHAIRMAN: Why do we go
so back? We can go back to Rama-
yana. Rawana also defeated Jatayu,

SHRI GHULAM NABI AZAD: Sir,
it was basically their territory which
we have encroached in the modern
age, But this is a worldwide pheno-
menon, It is not there only in our
country. Of course, keeping in view
the general culture as it is in our
country, we have more bird hits as
compared to the rest of the world.
Then you cannot say that this is the
only area because in our surround-
ings we have hutments and we don’t
have cleanliness to the extent which
nther countrieg have,

SHRI JOHN F¥. FERNANDES Sir,
the problem ‘of bird-hits in some
other countries is solved by using cer-
tain specieg of birdg calledq African
Falcon. In our country this bird is
not permitted to be imported by the
Ministry of Environment and Forests
because the Minister wants to protect
wildlifz, He has compassion for the
wildlife I have no objection to that.
But the Minister of Civil Aviation
should also have some concern for
human lives. May I know from the
hon, Minister whether this particular
hird will be permitted to be imported
in our country for a specific purpose
~5 a special case® He has compassion
for wildlife,

[53 MAY 1994 ]

to Questions 34

SHRI GHULAM NABI AZAD: Sir,
some countries are making use of this
particular bird, But we are being
told that it is no more successful Ag
far as our country is voncerned, Some
time Hack, at attempt was made to do
it. But at that time the Ministry of
Environment did not allow it. That
is why, it is not being done,

MR. CHAIRMAN; Question No, 544,

Inflow of FDI in the country

*344. SHRI G. G. SWELL:
SHRI CHIMANBHAI
MEHTA:
Will the PRIME M!INISTER: be
pleased to state:

(a) what is the number of Foreign
Direct Investment proposals approved
since 1991, yearwise figures of amount
invo'ved in FDI proposals and inves-
ted so far;

(b) what is the actual inflow of
FDI, till date;

(¢) what are the more beneficial
tax concessions to FDI as compared
to Indian and NRI investment;

(d) what are the industries where
100 perceny and 50 percent FDI is
allowed, separately; and

(e) whether there is a proposal for
73 percent FDI equity to be approved
automatically?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SMT. KRISHNA SAHI): (a) to (e)
A statemen; ig laid on the Table of
the House.

STATEMENT

(a) Number and amount of foreign direct investmen; proposals approved
since 1991 to 1994 (up to March) are as under:—

Year

1991
1992
1993

1994 (up to March 1994)

(Rupees in crores)

No. of Foreign Amount of Fo-
direct Tnvest- reign direct In-
mant premisi's  vestmant

approved : pproved
T we TEY
692 3887 54
785 8859.33
. 211 1175.10

f[1 The question was 7actual-1y
Shri Chimanbhaj Mehta,

asked on the floor of the House by



